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DHEERENDRA YADAV <ydheerendra317@gmail.com>

Re: NGT_Karan Singh v. UOI & Ors._OA 263 of 2025
1 message

Satakshi Sood <satakshi@amaltaslaw.in> 27 January 2026 at 20:43
To: Vivek Thakur <vkthakur1979@gmail.com>
Bcc: ydheerendra317@gmail.com

Dear Sir,

Please find attached the reply which is being filed on behalf of the Respondent No. 2 and 3 in the captioned matter.

Also attached is the reply which is being filed on behalf of the Respondent No. 5 in the captioned matter.

Regards,

Satakshi Sood

Partner

S-262, GF, Greater Kailash-I, New Delhi - 110048

T: +91 8278812103 | +91 9971023497 | www.amaltaslaw.in

PLEASE CONSIDER THE ENVIRONMENT BEFORE PRINTING THIS E-MAIL

 

Disclaimer: Electronic mails from Amaltas Law Chamber may contain confidential and privileged material and are intended for use by the addressee only. Use, distribution or copying of this
e-mail by an unintended recipient is prohibited and would be in violation of law. If you believe that you have received this e-mail by mistake and/or are not the intended recipient, please do
not read this e-mail or any attachments, and delete this e-mail and its attachments including any copies thereof, and inform the sender of such deletion.

  

On Wed, Oct 29, 2025 at 2:22 PM Naimishi Verma <naimishi.verma@amaltaslaw.in> wrote:
Dear Sir, 

Please find attached the reply which is being filed on behalf of the Respondent No. 6 in the captioned matter. 

Thanks & Regards, 
Naimishi Verma 
Advocate

--

2 attachments

Reply_R2 and 3_Karan singh v. UOI.pdf
5505K

Reply_R5_Karan Singh v. UOI.pdf
18595K
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